IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 12.03.2025
INotified 7
Case No. Court amount Rejec
to be Status
paid
1 [P K BARIK  |19863/2025|12.03.2025 |FA/39/1992 | v
document
available
2 |p K BARIK  |19864/2025|12.03.2025 |FA/96/1997 7 égufﬁséee U
to be paid
2 30
3 |s C PANDA  |19865/2025|12.03.2025 |RPFAM/369/2023 |7 | .
4 |R K BARIK  |19866/2025|12.03.2025 |WP(C)/18684/2012 |7 | .
5 |P K JENA 119868/2025(12.03.2025 |WP(C)/13246/2024 |7 | .
6 |P K MISHRA |19869/2025|12.03.2025 |WP(C)/6683/2025 |10 | c |
7 |P K JENA 119870/2025(12.03.2025 |[WP(C)/11917/2013 |7 | R
'8 M MITRA 119872/202512.03.2025 |WP(C)/22679/2024 |7 | R
9 |T SWAIN 119873/2025(12.03.2025 |[WP(C)/6092/2025 |10 | c |
10 |P PARIDA 119874/2025(12.03.2025 |WP(C)/43062/2023 |7 | v
document
available
11 [PC DAS(2) 19876/2025|12.03.2025 |CRLMC/2274/2014 |7 iguiiséee
to be paid
26
12 |M R ROUTRAY |19877/2025|12.03.2025 |WP(C)/32522/2024 [10 | c |
document
available
13 |G C JENA 19878/2025(12.03.2025 C)/3438/2004 |7 iguiiséee U
to be paid
260
14 |M R ROUTRAY |19879/2025|12.03.2025 |WP(C)/32560/2024 |10 | c |
document
available
15 |G C JENA 19880/2025(12.03.2025 C)/446/2003 |7 iguiiséee
to be
paid? 40
MR.
16 |BANABIHARI [19882/202512.03.2025 |CONTC/7029/2024 |10 C
RAY
17 |A SRICHANDAN |19884/2025|12.03.2025 |WP(C)/1257/2025 |7 | R




document
available
in dms,
18 |S K BISWAL |19887/2025/12.03.2025 |WP(C)/14469/2012 |7 it
to be paid
230
M/S SATYAJIT
SAMAL ,
19 |3 SaMAL, 19888/2025|12.03.2025 |CONTC/7091/2024 |10 C
P.SAMAL
M/S SATYAJIT
SAMAL, P.
20 |, s, 19890/2025|12.03.2025 |CONTC/7090/2024 |10 c
SAMAL
37.00,3%37
21 |A T NAYAK 19891/2025|12.03.2025 |CMP/278/2016 7 document U
in dms
22 |B K SWAIN  |19894/2025|12.03.2025 |WP(C)/32940/2024 |7 | U
23 |D K JENA 119897/202512.03.2025 |JCRLA/25/2018 |7 | U
document
available
in dms,
24 |D K BEHERA |19900/2025|12.03.2025 |0JC/2830/2001 7 court fee U
to be
paid 40
25 |S K DASH 119903/202512.03.2025 [WA/750/2021 |7 | U
SHARMISTHA
26 |oamaL 19905/2025|12.03.2025 WP (C)/6714/2025 |10 c
27 |N K LENKA  |19907/2025|12.03.2025 |ABLAPL/2249/2025 |7 | U
SHARMISTHA
28 | AL 19908/2025|12.03.2025 WP (C)/6713/2025 |10 c
29 |B B BEHRA  |19910/2025|12.03.2025 |CRLA/1071/2024 |7 | U
30 |S K PARIDA |19915/2025|12.03.2025 |[WP(C)/2482/2014 |7 | U
SHARMISTHA
31 [oamaL 19918/2025|12.03.2025 WP (C)/6612/2025 |10 c
32 |K RATH 119919/2025(12.03.2025 |WP(C)/4831/2025 |7 | U
SHARMISTHA
33 [oamAL 19920/2025|12.03.2025 WP (C)/6615/2025 |10 c
SHARMISTHA
34 AL 19921/2025|12.03.2025 |WP(C)/6619/2025 |10 c
SHARMISTHA
35 |SaMar 19922/2025|12.03.2025 WP (C)/6672/2025 |10 C
36 |S. SAMAL 119923/2025(12.03.2025 |WP(C)/6674/2025 |10 | c
SHARMISTHA
37 | amaL 19924/2025(12.03.2025 |WP(C)/6711/2025 |10 C
SHARMISTHA
38 |SaMar 19926/2025|12.03.2025 WP (C)/6718/2025 |10 C
39 |s sAMAL 119927/2025(12.03.2025 |[WP(C)/6677/2025 |10 | c
SHARMISTHA
40 | AL 19928/2025(12.03.2025 |WP(C)/6717/2025 |10 C
41 |s SAMAL 119929/2025(12.03.2025 |WP(C)/6675/2025 |10 | c




SHARMISTHA

12 |3 19930/202512.03.2025 [WP(C)/6720/2025 |10 c

43 |s SAMAL 119931/2025(12.03.2025 |[WP(C)/6679/2025 |10 | c
SHARMISTHA

44 | 19932/202512.03.2025 [WP(C)/6721/2025 |10 c
SHARMISTHA

15 |Saar 19933/202512.03.2025 [WP(C)/6728/2025 |10 c

46 |S SAMAL 119934/202512.03.2025 |WP(C)/6682/2025 |10 | c
SHARMISTHA

17 | Saar 19935/202512.03.2025 [WP(C)/6731/2025 |10 c

148 |S SAMAL 119936/202512.03.2025 |WP(C)/6696/2025 |10 | c

149 |s SAMAL 119938/202512.03.2025 |WP(C)/6698/2025 |10 | c
SHARMISTHA

50 [samAL 19940/2025(12.03.2025 [WP(C)/6710/2025 |10 c

51 |S SAMAL 119941/2025(12.03.2025 |WP(C)/6702/2025 |10 | c
BASUDEV

52 |Lamik 19944/2025(12.03.2025  [WP(C)/3329/2025 |10 c
BASUDEV

53 |Lamik 19945/202512.03.2025 [WP(C)/240/2025 |10 c
BASUDEV

54 | Tk 19946/202512.03.2025 [WP(C)/247/2025 |10 c
BASUDEV

55 |oamIk 19947/202512.03.2025 [WP(C)/258/2025 |10 c
BASUDEV

56 |oanik 19948/202512.03.2025 [WP(C)/299/2025 |10 c
BASUDEV

57 |oamIk 19949/202512.03.2025 [WP(C)/304/2025 |10 c
BASUDEV

58 |amik 19951/202512.03.2025  [WP(C)/330/2025 |10 c
BASUDEV

59 |Lamik 19952/202512.03.2025 [WP(C)/367/2025 |10 c
BASUDEV

60 |Lamrk 19953/202512.03.2025 [WP(C)/369/2025 |10 c
BASUDEV

61 |Samik 19954/2025(12.03.2025 [WP(C)/371/2025 |10 c
BASUDEV

62 | ok 19955/202512.03.2025  [WP(C)/393/2025 |10 c
BASUDEV

63 |tk 19956/2025(12.03.2025 |WP(C)/442/2025 |10 c
BASUDEV

64 | amik 19957/2025(12.03.2025 WP (C)/1781/2025 |10 c
BASUDEV

65 |ianik 19958/2025(12.03.2025 |WP(C)/2309/2025 |10 c

66 [ AR 119967/2025(12.03.2025 W (C)/5875/2025 |10 c

67 |T BAG 119968/202512.03.2025 |WP(C)/26846/2024 |10 | c

document
68 |PC DAS(2)  |19970/2025|12.03.2025 |CONTC/411/2006 |7 iza;i:ble U
4
court fee




|

|to be paid|

|
69 |N SAHOO 119972/202512.03.2025 |WP(C)/5038/2025 |10 | c |
70 |R. K. BARIK |19974/2025|12.03.2025 |BLAPL/1729/2025 |10 | R
71 |S K MOHANTY [19987/2025|12.03.2025 [WP(C)/2557/2025 |10 | c |
72 |s K BISWAL |19989/2025|12.03.2025 |WP(C)/6302/2025 |10 | c |
4.00,4%3 ‘

73 |D K JENA 19999/2025(12.03.2025 |[BLAPL/157/2024 |7 DOWNLOAD  |U

COPY

74 |s C MEKAP  [20001/2025(12.03.2025 |WA/1862/2024 |7 | R
75 |P L MISHRA |20002/2025|12.03.2025 [WP(C)/14307/2024 |7 | v
76 |P L MISHRA |20003/2025|12.03.2025 [WP(C)/14307/2024 |7 | v
77 |P L MISHRA [20004/2025|12.03.2025 |WP(C)/14307/2024 |7 | I
78 |L DASH 20005/2025/12.03.2025 |[CONTC/3955/2024 |10 | c |
79 B K DAS 20006/2025(12.03.2025  |WP(C)/29262/2024 |7 | CE
80 |S K MOHANTY [20007/2025|12.03.2025 |CONTC/5035/2024 |10 | c |
81 |R K BASIK  [20008/2025|12.03.2025 |BLAPL/408/2025 |7 | CE
82 |K S SAHU 20009/2025(12.03.2025 |ABLAPL/10477/2024 |7 | v
83 |P N NAYAK  [20010/2025|12.03.2025 |WP(C)/5702/2025 |7 | R
84 |P N NAYAK  [20011/2025|12.03.2025 |WP(C)/5635/2025 |7 | .
85 |P N NAYAK  [20012/2025|12.03.2025 |WP(C)/5636/2025 |7 | .
86 |P N NAYAK  [20014/2025|12.03.2025 |WP(C)/5762/2025 |7 | .
87 |P N NAYAK  [20015/2025|12.03.2025 |WP(C)/5695/2025 |7 | .
88 |B K DAS 20016/2025(12.03.2025 |WP(C)/26182/2024 |7 | v
89 |G R PATRA  [20018/2025|12.03.2025 |[BLAPL/40/2025 |7 | R

90 oo o 20021/2025|12.03.2025 |CONTC/7671/2023 |10 c

91 EiEED BIHART 150022/2025(12.03.2025 |CRLREV/584/2022 |10 c
92 |D P DASH 20023/2025(12.03.2025 |CRLMC/2879/2022 |10 | c |

93 | 20024/2025/12.03.2025 |CRLMC/2842/2024 |10 c
94 |K K NATH 20038/202512.03.2025 |WP(C)/424/2025 |10 | c |
95 |K K NATH 20039/2025(12.03.2025 |[WP(C)/665/2025  [10 | c |
96 |P R NAYAK  |20045/2025|12.03.2025 |CONTC/675/2025 |10 | c |
97 |AK MOHANTY [20047/2025|12.03.2025 |ABLAPL/14004/2024|10 | c |
‘98 e OHAN 20049/2025‘12.03.2025 WP (C) /6789/2025 ’10 ‘ ‘c ‘
99 |S K SAHOO  |20052/2025(12.03.2025 |[WP(C)/23090/2024 |10 | c |
100 [R C ROUT 20053/2025(12.03.2025 |[CVREV/663/1984 |7 | v
101 [B.K. SWAIN |20054/2025|12.03.2025 |CONTC/6474/2024 |10 | c

LAXMINARAYAN
102 zéééﬁgéiggY: 20058/2025|12.03.2025 |CONTC/7917/2024 |10 c
S .BEHERA
103 (o0 pay  |20060/2025(12.03.2025  |ABLAPL/7932/2024 |10 c




104 |AK SWAIN 20065/2025|12.03.2025 |ABLAPL/15060/2024 10 | c |
105 |B BEHERA 20067/2025(12.03.2025 |CRLMP/139/2025  [10 | c |
106 [B K PANDA  |20068/2025|12.03.2025 |CRLMP/138/2025 |10 | c |
107 o S HREE 120081/2025[12.03.2025 | ABLAPL/14754/2024 |10 c
108 2000 STHIR 100082/2025(12.03.2025  [BLAPL/4715/2024 |7 U
109 ;i;ié??SH 20083/2025|12.03.2025 |BLAPL/12151/2024 |7 ;b%ﬁli;in
110 FEMANETT 20084/2025(12.03.2025  [We(C) /6455/2025 |7 U
111 M. R. BARIK [20087/2025|12.03.2025 |WP(C)/777/2025 |7 | u |
112 M. R. BARIK [20088/2025|12.03.2025 |WP(C)/783/2025 |7 | .
113 M. R. BARIK [20089/2025|12.03.2025 |WP(C)/31180/2024 |7 | .
114 M. R. BARIK [20090/2025|12.03.2025 |WP(C)/801/2025 |7 | .
115 M. R. BARIK [20091/2025|12.03.2025 |WP(C)/30740/2024 |7 | .
‘116 Ao KUMAR ‘20092/2025‘12.03.2025 WP (C) /4570/2025 ’7 ‘ ‘U ‘
117 M. R. BARIK [20094/2025|12.03.2025 |CRLREV/738/2024 |7 | .
118 MR SAHOO 20096/2025|12.03.2025 [BLAPL/137/2025 |10 | c |
119 |00 N o [20098/2025|12.03.2025 WP (C)/21763/2024 |7 U
120 20 N0 o [20100/2025|12.03.2025 WP (C)/3356/2025 |7 u
121 20 N0 o [20101/2025[12.03.2025 WP (C)/1375/2025 |7 D e U
122 |[P. L. MISHRA|20109/2025|12.03.2025 |WP(C)/21873/2024 |7 | R
123 |[P. L. MISHRA|20110/2025|12.03.2025 |WP(C)/17862/2024 |7 | S
124 |[P. L. MISHRA|20112/2025|12.03.2025 |WP(C)/21873/2024 |7 | R
125 |[P. L. MISHRA|20113/2025|12.03.2025 |WP(C)/17862/2024 |7 | R
1126 |S. SAMAL 20147/2025(12.03.2025 |CRLMC/4906/2024 |10 | c |
127 M. MISHRA  |20155/2025|12.03.2025 |FAO/95/2025 10 | c |

' ' ' ' 6.00,3%6 ‘
128 [P BEHERA 20158/2025|12.03.2025 |0JC/9819/1999 7 document |U

in dms

1129 [MR SAHOO 20173/2025(12.03.2025 |BLAPL/1242/2025 |10 | c |
130 |P. K. MISHRA|20174/2025|12.03.2025 |WP(C)/4891/2025 [10 | c |
131 |DP DASH 20175/2025(12.03.2025 |BLAPL/76/2025 0| c |
1132 |DP DASH 20177/202512.03.2025 [BLAPL/1699/2025 |10 | c
1133 |D SAMAL 20178/202512.03.2025 |ABLAPL/273/2025 |10 | c
1134 |D SAMAL 20181/2025(12.03.2025 |ABLAPL/1564/2025 |10 | c |
135 |L. D. PANDA [20184/2025|12.03.2025 |TRPCRL/1/2025 0 | c
136 [D. K. JENA |20187/2025|12.03.2025 |WP(C)/6805/2025 |10 | c |
137 |J C BARAL  [20191/2025|12.03.2025 |WP(C)/11414/2024 |10 | c
138 |B R SENAPATI [20193/2025|12.03.2025 |WP(C)/2185/2025 |10 | c |
1139 |BHOJRAJ SETH|20199/2025|12.03.2025 |WP(C)/5006/2025 |10 | c |




140 |P K BEHERA [20202/2025|12.03.2025 |WP(C)/5500/2025 |10 | c
1141 |[s GUPTA 20203/2025(12.03.2025 |[WP(C)/6405/2025 [10 | c |
142 |G D MALLICK |20205/2025|12.03.2025 |WP(C)/6664/2025 |10 | c |
‘143 o ‘20206/2025‘12.03.2025 WP (C) /6756/2023 ‘10 ‘ ‘c ‘
144 |[D MOHANTY  [20207/2025|12.03.2025 |WP(C)/17226/2024 |10 | c |
1145 |DK NAIK 20211/2025(12.03.2025 [BLAPL/992/2025 |10 | c |
146 B B MALLICK |20213/2025|12.03.2025 [WP(C)/17558/2024 |10 | c |
147 B B MALLICK [20214/2025|12.03.2025 |WP(C)/17561/2024 |10 | c |
148 K N SAHOO  [20215/2025|12.03.2025 |WP(C)/31524/2024 |10 | c |
149 [K N SAHOO  |20216/2025|12.03.2025 [WP(C)/2351/2025 |10 | c |
150 [LATESTHORE 150218/2025(12.03.2025 WP (C) /5800/2025 |10 c

1151 [K K JENA 20219/202512.03.2025 |WP(C)/6633/2025 |10 | c |
152 S nP AN 19022172025 12.03.2025  |WP(C) /30144/2024 |10 c

153 |3 NPWAN 19022272025 12.03.2025  |WP(C) /30142/2024 |10 c

154 [B C PANDA  [20223/2025|12.03.2025 |FAO/472/2024 o | c |
1155 |[P K MOHANTY [20230/2025|12.03.2025 |CONTC/273/2025 |10 | c |
156 |HK DASH 20233/2025(|12.03.2025 |ABLAPL/13066/2024 (10 | c |
157 |[SP SAMANTA |20238/2025|12.03.2025 |BLAPL/4218/2024 [10 | c |
158 |AK MOHANTY |20239/2025|12.03.2025 [BLAPL/9989/2024 [10 | c |
1159 |[S N GAYA 20241/2025(12.03.2025 |ABLAPL/220/2025 |10 | c |
160 iéi?;iYKUMAR 20249/2025|12.03.2025 |ABLAPL/2274/2025 |10 c

161 | KMAR 12025172025 (12.03.2025  |ABLAPL/2274/2025 |10 c

162 [RB MISHRA  [20255/2025|12.03.2025 |ABLAPL/2083/2025 |10 | c |
163 RB MISHRA  |20256/2025|12.03.2025 |ABLAPL/1442/2025 [10 | c |
164 |A. K. SWAIN [20258/2025|12.03.2025 |WP(C)/870/2024 |10 | c |
1165 MR SAHOO 20260/202512.03.2025 |ABLAPL/762/2025 |10 | c |
166 [DK NAIK 20263/2025(12.03.2025 |ABLAPL/1227/2025 [10 | c |
167 |AK MOHANTY |20264/2025|12.03.2025 |ABLAPL/1972/2025 [10 | c |
168 [PK BARIK 20266/2025(12.03.2025 |ABLAPL/14472/2024 |10 | c |
169 |[P. K. PATRA [20268/2025|12.03.2025 |[RSA/425/2024 0 | c |
170 |AK MISHRA  [20270/2025|12.03.2025 |ABLAPL/14963/2024|10 | c |
1171 N SAHOO 20274/2025(12.03.2025 |ABLAPL/11471/2024 |10 | c
1172 [P PARIDA 20277/202512.03.2025 |ABLAPL/12267/2024 |10 | c |
173 |[SK BISWAL  [20280/2025|12.03.2025 |ABLAPL/10662/2024 |10 | c |
1174 |G SAHOO 20282/2025(12.03.2025 |ABLAPL/494/2025 |10 | c |
175 BB MALLICK [20283/2025|12.03.2025 |ABLAPL/14382/2024|10 | c |
176 |AK RANA 20284/202512.03.2025 |ABLAPL/13682/2024 |10 | c |
177 |PK ROUTRAY [20285/2025|12.03.2025 |ABLAPL/11864/2024|10 | c |
178 [RK ROUTRAY [20286/2025|12.03.2025 |ABLAPL/11864/2024|10 | c |




179 |[HK MOHANTA [20287/2025|12.03.2025 |ABLAPL/63/2025 |10 | c
180 [HK MOHANTA |20288/2025|12.03.2025 |ABLAPL/9116/2024 |10 | c |
181 |J P KAR 20289/2025(12.03.2025 |[WP(C)/14619/2019 [10 | c |
1182 |[K SAHOO 20290/202512.03.2025 |[WP(C)/13755/2021 |10 | c |
183 |A. K. JATI |20294/2025|12.03.2025 [WP(C)/6899/2025 [10 | c |
184 |D HAZARA 20295/2025(12.03.2025 |CRLMC/921/2025  [10 | c |
1185 [R. K. DEHURY [20296/2025|12.03.2025 |WP(C)/6628/2025 |10 | c |
186 |[JR BISWAL  [20297/2025|12.03.2025 |ABLAPL/2422/2025 |10 | c |
| | | Total 11689

NIC




